
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 06.04.2023 (THURSDAY) 

CHENNAI BENCH (PHYSICAL MODE) 

10.30AM 

 
In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla,       

Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 89/2023 
For Condone Delay 
IA No. 317/2023 
For Exemption 
IA No. 318/2023 
 
 

IND-Barath Power 
Gencom Ltd 
Vs 
Veera Venkata 
Satyanarayana Rao 
Vadlamani & 2 Ors. 
 

WITH 

Mr. VVSN Raju  

2 Comp App (AT) (CH) 
(Ins) No. 90/2023 
For Condone Delay 
IA No. 319/2023 
For Exemption 
IA No. 320/2023 

IND-Barath Power 
Gencom Ltd 
Vs 
Ind-Barath Thermal 
Power Limited & 17 
Ors. 
 

Mr. VVSN Raju  

3 Comp App (AT) (CH) 
(Ins) No. 91/2023 

Kantanam Suresh 
Kumar 
Vs 
S. Hari Karthi 
Liquidator of The 
Jeypore Surgar 
Company Limited 
 

Mr. T 
Jayasankar 

 

 

 For Directions/Convenience Compilation 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4 TA No. 119/2021 
(CA (AT) No. 
364/2019) 

Mrs. Anasurya 
Mantena & Anr  
Vs  
Lexus Technologies 
Pvt Ltd & 3 Ors 
 

Mr. Nithin 
Chowdhary 
Pavuluri 

Mr. S Chidambaram 

5 TA (AT) 
No.131/2021(CA 
(AT) No.125/2019) 

State Bank of India 
Vs  
United Breweries 
Holdings Limited & 
Ors. 
 

Mr. 
C.Vidhyashankar 

Mr. A.Raghunath-
R1-R3 
Mr. Chitranshul  
A. Sinha- R5 

 



For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) (CH) 
(Ins) No. 74/2023 
For Stay  
IA No. 261/2023 For 
Directions  
IA No.262/2023 

Smt. Kandala Vijaya, 
Director of 
Suspended Board of 
Directors Deepika 
Infratech Pvt. Ltd.  
Vs  
Shri Khabmmettu 
Sri Vamsi, IRP 
Deepika Infratech 
Pvt. Ltd. & Anr 
 

Mr. K 
Manivannan 

Mr. Rohan 
Rajasekaran- R1 
Mr. Anant Merathia- 
R2 

7 Comp App (AT) (CH) 
(Ins) No. 307/2021 
For Condone Delay 
IA No. 646/2021 
 

Agarwal Coal 
Corporation Pvt Ltd 
Vs  
Nizan Energy Pvt Ltd 

Mr. VN Dubey  

8 Comp App (AT) (CH) 
No.51/2022  
For Stay  
IA No. 578/2022 

Uma Packaging and 
Anr  
Vs Tirumalatirupati 
Constructions India 
Pvt Ltd and 7 Ors 
 

Mr. Y. 
Suryanarayana 

Mr. K.Manivannan 
R2 

9 Comp App (AT) (CH) 
(Ins) No. 105/2022 
For Stay  
IA No. 240/2022 
 

A Shankar  
Vs  
Bank of India & Anr 

Mr. Harishankar 
Mani 

Mr. T. Ravichandran 
R1 

10 Comp App (AT) (CH) 
(Ins) No. 377/2022 
For Exemption  
IA No. 886/2022 

Divya Prabhas 
Developers Pvt. Ltd 
Vs  
Tapaswi Infra 
Projects India Pvt Ltd 
 

Mr. T.K. Bhaskar  

11 Comp App (AT) (CH) 
No. 11/2023 

S. Muralidharan  
Vs  
Registrar of 
Companies Chennai 
& Anr 
 

Mr. R 
Vidhyashankar 

 

12 Comp App (AT) (CH) 
(Ins) No. 23/2023 
For Condone Delay  
IA No. 78/2023 
 

Srikanth 
Dwaraknath  
Vs  
Dineshchand Surana 
& 14 Ors 
 

Mr.R Vidhya 
Shankar 

Ms. Ramya 
subramaniam- R1 

13 Comp App (AT) (CH) 
(Ins) No. 25/2023 
For Condone Delay 
 IA No. 88/2023 
 

Aveena Gudapati  
Vs  
Bio Green Papers Ltd 

Mr. S 
Chidambaram 

 



14 Comp App (AT) (CH) 
(Ins) No. 55/2023 
Leave to file  
IA No. 193/2023 For 
Direction  
IA No. 194/2023 For 
Exemption 
 IA No. 195/2023 
 

Employees Provident 
Fund Organisation 
Regional Office  
Vs 
 M/s. Classic Knits 
India Pvt Ltd rep by 
CA.M.Suresh 
Kumar, RP & Anr 

Mr. PK Panneer 
Selvam 

Mr. AG 
Sathyanarayana For 
Caveator 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

15 Comp App (AT) (CH) 
No.111/2022  
For Directions 
IA No. 999 & 
1000/2022 

Sarah Qureshi  
Vs  
GB Bakers 
Industries Pvt. Ltd. 
& 7 Ors 

Mr. CV 
Shailandran 

M/s. Hirendernath & 
Prakruti Golechha- 
R2, R3, R5  
Mr. Nomula 
Srinivas- R4 M/s 
Munuga Sateesh-R6  
Mr. Munuga 
Sateesh- R7 
M/s Vrinda & Komal 
Agarwal- R8 
  

16 Comp. App (AT) (CH) 
(Ins) No.40/2021  
For Condone Delay 
IA.No.91/2021  
For Stay  
IA No. 92/2021 
 

Mathew CK & 27 Ors  
Vs  
Shri Kumar Rajan & 
2 Ors 

Mr. Pranava 
Charan 

Mr. PV Vinod- R1 & 
R2  
Mr. Shivshankar R 
Panicker- R3 

17 Comp App (AT) (CH) 
(Ins) No. 209/2021 
For Stay  
IA No. 419/2021 

Ganapathi Reddy & 
Anr  
Vs  
Mr. Bhrugesh 
Ramachandra Amin 
& 2 Ors.  
 
 

WITH 

Mr. P 
Ulaganathan 

Mr. Pranava Charan 
R1  
Mr. R SivaramanR2 

18 Comp App (AT) (CH) 
(Ins) No. 210/2021 
For Stay  
IA No. 420/2021 

Panyam Cements 
and Mineral 
Industries Limited 
Vs  
Mr Bhrugesh 
Ramachandra Amin, 
RP Panyam Cements 
and Minerals 
Industries Limited & 
2 Ors 
 
 
 

Mr. P 
Ulaganathan 

Mr. Pranava Charan 
R1  
Mr. R SivaramanR2 



19 Comp App (AT) (CH) 
No. 90/2022  
For Interim Relief  
IA No. 778/2022 

Vaikundarajan 
Subramanian & Anr  
Vs  
Jagatheesan 
Muthurajan & 9 Ors  
 

WITH 

Mr. Ramaswamy 
Meyappan 

Ms. Preeti Mohan - 
R1, R3  
Mr. N.V. Prakash & 
Mr. Rohan 
Rajasekaran - R2 
Mr. Raj Kumar 
Jhabakh- R4, R5 

20 Comp App (AT) (CH) 
No. 91/2022  
For Urgent Hearing 
IA No. 785/2022  
For Stay  
IA No. 786/2022 

Vaikundarajan Suba 
Saranya  
Vs  
Jagatheesan 
Muthurajan & 10 
Ors  
 

WITH 

Mrs. K. Subbu 
Ranga Bharathi 

Ms. Preeti Mohan- 
R1, R3  
Mr. N.V. Prakash & 
Mr. Rohan 
Rajasekaran - R2 
Mr. Raj Kumar 
Jhabakh- R4, R5 

21 Comp App (AT) (CH)  
No.92/2022  
For Urgent Hearing 
IA No. 788/2022  
To dispense with  
IA No. 789/2022  
For Stay  
IA No. 787/2022 

S Vaikundarajan  
Vs  
Jagatheesan 
Muthurajan & 10 
Ors  
 
 
 

WITH 

Ms.Johnsy Greeta Ms. Preeti Mohan- 
R1, R3  
Mr. N.V. Prakash & 
Mr. Rohan 
Rajasekaran - R2 
Mr. Raj Kumar 
Jhabakh- R4, R5 

22 Comp App (AT) (CH)  
No.93/2022  
For Stay  
IA No. 790/2022  
For Urgent Hearing 
IA No. 791/2022 

Vaikundarajan 
Velmurugan  
Vs  
Jagatheesan 
Muthurajan & 10 
Ors  
 

WITH 

Mr.J. Kingsly 
Solomon 

Ms. Preeti Mohan- 
R1, R3  
Mr. N.V. Prakash & 
Mr. Rohan 
Rajasekaran - R2 
Mr. Raj Kumar 
Jhabakh- R4, R5 

23 Comp App (AT) (CH) 
No. 94/2022  
For Stay  
IA No. 792 & 
794/2022  
For Urgent Hearing 
IA No. 793/2022 
For Interim Relief  
IA No. 795/2022 
 

Sumana Balasamy 
Kamaraj  
Vs  
Jegatheesan 
Muthurajan & 10 
Ors 

Ms. S. 
Elambharathi 

Ms. Preeti Mohan- 
R1, R3  
Mr. N.V. Prakash & 
Mr. Rohan 
Rajasekaran - R2 
Mr. Raj Kumar 
Jhabakh- R4, R5 

24 Comp App (AT) (CH) 
(Ins) No. 110/2022 

Radico Khaitan Ltd 
Vs  
Mr. Shivadutt 
Bannanje & 5 Ors  
 

WITH 

Mr. NP Vijay 
Kumar 

Mr. TK Bhaskar- R1 
Ms. P Chitra 
Nirmala- R1-R4 

25 Comp App 
(AT)(CH)(Ins) No. 
117/2022  
For Stay  
IA No. 276, 
874/2022 & 
75/2023 

Radico Khaitan 
Limited  
Vs 
 Mr. Shivadutt 
Bannanje & 4 Ors 
 

Mr. NP Vijay 
Kumar 

Mr. TK Bhaskar- R1 
& R2  
Ms. P Chitra Nirmala 
R3-R5 



26 Comp App (AT) (CH) 
(Ins) No. 237/2022 
Additional Docs.  
IA No. 836/2022 

Y S Rajesh Reddy 
(Suspended director 
of M/s ASIP Private 
Limited - Corporate 
Debtor)  
Vs.  
State Bank of India 
& Anr 

Mr. M Srinivas Mr. VVSN Raju- R1 
Mr. AG 
Sathyanarayana- R2 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                          (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

http://www.nclat.nic.in/


 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

                2nd & 3rd Floor, Mahanagar Doorsanchar Sadan (MTNLBuilding), 

                  9, CGO Complex, Lodhi Road, New Delhi 110 003. 

Dated: 01st April, 2023 

NOTICE 

It is hereby notified that NCLAT, Chennai Bench will 'Hear' cases through Virtual Mode on 

every Monday and Friday and from Tuesday to Thursday (3 days) cases, will be Heard on 

Physical Mode only. In event of any of the Member being on Leave, on a particular day, the 

cases will be Heard 'Virtually'.  

     This arrangement shall continue, except when directed either by Chairperson or Member 

(Judicial), Chennai Bench.  

                                                                                                                                         Sd/- 

                                                                                                                            Hon’ble Chairperson 

                                                                                                                             NCLAT, New Delhi 
 

 

 

 


